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Shri Ajit Singrh Sarbadl: Will Gov­
ernment consider the feasibility of 
sending only farmers’ sons for study 
of agriculture?

Dr. K. L. Shrimali: It is a sugges­
tion for action

Shri P. R. Patel: Will persons work­
ing in agricultural organisations in 
India be sent?

Dr. K. L. Shrimali: All these mat­
ters have still to be considered.

Boot Manufacturing Plant

*1236. Shri S. M. Banerjee: Will the 
Minister of Defence be pleased to 
lefer to the reply given to Starred 
Question No. 887 on the 8th December, 
1954 and state at what stage is the 
proposal to instal a boot manufactur­
ing plan in H. & S. Factory, 
Kanpur?
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The Parliamentary Secretary to the 
Minister of Defence (Shri Fatesingh- 
rao Gaekwad): The proposal for the 
manufacture of boots in the Harness
& S&ddlery Factory, Kanpur, was 
examined by Government and it was 
decided not to proceed with the 
scheme as sufficient capacity for the 
manufacture of boots already existed 
in the private sector.

Shri S. M. Banerjee: May I know
the names of the concerns manufac­
turing boots for our Army?

Shri Fatesinghrao Gaekwad: I have 
no information.

Shri S. M. Banerjee: May I know 
whether this proposal to have a boot 
plant in Harness & Saddlery Factory 
has been dropped to safeguard the 
interests of the British concern, 
Messrs. Cooper, Allen & Co., Kanpur, 
and whether the British Superinten­
dent of H. & S. has a hand in it?

The Deputy Minister of Defence 
(Shri Raghuramaiah): I would like to 
draw the attention of the hon. Mem­
ber to one of the recommendations of 
the Baldev Singh Committee that 
ordnance factories should not attempt 
to manufacture components or stores 
of which adequate and well-establish­
ed manufacturing facilities existed in 
the private sector. In this case, such 
facilities do exist in the country in 
civilian trades and so we do not pro­
pose to undertake it in the ordnance 
factory.

Shri S. V. Ramaswami: What is the 
surplus capacity in the H. & S. factory 
and how is it proposed  ̂ to utilise it?

Shri Raghuramaiah: I would like to 
have notice.

Shri T. B. Vittal Rao: The hon.
Deputy Minister just now referred to 
the Baldev Singh Committee Report. 
May I know whether a copy of it will 
be placed on the Table?

Shri Raghuramaiah: That is a total­
ly different question which will have 
to be considered.

Mr. Speaker: Merely because he
referred to a Report, he need not 
place it on the Table.

Shri T. B. Vittal Rao: He has read 
extracts from the Report.

Mr. Speaker: He has given only a 
synopsis. Anyway, he may consider 
it. Normally when a Report is refer­
red to by directly quoting an extract 
or giving even the substance, hon. 
Members must have an opportunity to 
see the whole Report. As far as pos­
sible, all such Reports will be laid on 
the Table.

Shri S. M. Banerjee: May I know
whether it is a fact that the leather 
goods produced in this factory are 
more cheap and durable than that 
produced in the private sector? If so, 
why is this factory not being utilised 
for the manufacture of civilian leather 
goods on mass scale?

Mr. Speaker: He said that they did 
not want to compete with civilian 
goods.

Shri Raghuramaiah: I have not got 
the relative figures. But the whole 
purpose is that wherever there is civi­
lian capacity, we should not utilise 
the limited capacity available in ordn­
ance factories for the same purpose.

Mr. Speaker: If hon. Members are 
not satisfied with the policy, they may 
raise it independently.

Shri S. M. Banerjee: I have already 
raised it.

Mr. Speaker: He may table a Reso­
lution. There may be a difference of 
opinion. Why should not the full 
capacity be used and why should pri­
vate industries be pampered?—That 
may be one view. I think that is the 
view of the Opposition. Let them 
place it by way of a Resolution.

Shri S. M. Banerjee: You will allow 
it?

Mr. Speaker: I do not give my con­
sent in advance.
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